<./ Securities and Exchange
Board of India

GENERAL MANAGER
CORPORATION FINANCE DEPARTMENT
DIVISION OF CORPORATE RESTRUCTURING
CFD/DCR/IG/DMS/5537p9
July 7, 2009

The Chairman & Managing Director,
BHART! AIRTEL LIMITED

Aravali Crescent, 1, Nelson Mandela Road,
Vasant Kunj, Phase Il, -

NEW DELHI - 110070

Dear Sir,

Sub: Waiver of confidentiality of informal guidance given by SEBI vide letter
no. CFD/DCR/IG/DMS/167230/09 dated June 22, 2009.
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This has reference to 'yéur letter dated July 3, 2009 on the captioned subject,
whereby you have confirmed that you would like to waive your request for
maintaining confidentiality. :

In view of your aforesaid confirmation, the captioned informal guidance dated
June 22, 2009 is being uploaded on the SEBI website.
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Yours faithfully,
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NEELAM BHARDWAJ -
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https://www.sebi.gov.in/informalguide/bhartiJuly03.pdf
https://www.sebi.gov.in/informalguide/BhartiSEBIJune22.pdf

